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Setilement of Xhas Land in Tripura

8529, Bhri Dasaratha Deb: Will the
Minister of Heme Affairs be pleased
to state:

(a) how many petitions from
tribals have been received by the
Chief Commissioner, Tripura during
1857-58 so far for the settlement of
khas land which was already in
their possession;

{b) the action taken on these peti-
tions; and

(c) whether any Nazarana is
charged for settling these khas lands?

The Minister of State in the Minis-
tty of Home Affairs (Shri Datar):
(a) 478.

(b) They have been scrutinised and
the deserving ones have been accept-
ed

(c) No.

Machines in Ordnance Factories

597. Shrl 8. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) the total number of machines
lying idle in wvarious Ordnance
Factories;

(b) the reasons therefor; and
(c) the value of such machines?

The Deputy Minister of Defence
(Sardar Majithia): (a) Approximately
75 per cent of the machines are
actually working, 18 per cent are
under repair, 1°2 per cent under instal-
lation and 22 per cent are at present
lying idle.

(b) A statement giving the reasons
is laid on the Table of the House.
[See Appendix III, annexure No
4“.]

(¢) The book value of idle machines
is approximately Rs. 1-77 crores.

Steel Supply to Orissa

598. Shri Panigrahi: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) the quota of Steel including
C.I. Sheets and various kinds of

rods allotted to Orissa during 1948 to
1857 year-wise; and

(b) the quantity not lifted or
utilised yeear-wise?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a)
and (b). If the Hon'ble Member wants
imnformation regarding the total quan-
tity of steel allotted to users in Orissa
State by both State and Central
agencies, a statement (No. I) showing
the total quantities allotted and sup-
plied from 1948 to 1957 is laid on the
Table of the House. [See Appendix
III, annexure No. 44A.]

A statement (No. II) showing the
allotment for general and agricultural
purposes to the Orissa State and the
quantities supplied against these allot-
ments is also laid on the Table of the
House. [See Appendix III, annexure
No. 44A)]
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